Annexure 1

Name of Corporate Debtor : Divya Agro Chem Private Limited

Date of Commencement of Liquidation : 19.12.2023

List of Creditors as on : 07.05.2024

List of Secured financial creditors (other than financial creditors belonging to any class of creditors)

Details of Claim Received Details of Claims Admitted Amount
Whether of an
. % share in | Amount v
e Amount security . mutual |Amount of| Amount of
Name of Indentification . ) Details of total of . . .
SN . Date of Amount Amount of Claim| Nature of Covered by interest ] . dues, claims |claims under| Remarks, if any
Creditor No. . R i . . . . Security amount of |continge . ire L.
Receipt Claimed Admitted Claim Security relinquish . . __|that may| rejected. | verification
Interest. claims nt claims
Interest ed? admitted be set
(Yes/No) off.
1 [Asrec (India) U67100MH2003 |16-01-2024 138,987,830 138,987,830 [Term loan 138,987,830 Yes Land and 100.00% - - - -
Limited GOI143291 and cash land parcels,
credit - Loan Plant and
Total 138,987,830 138,987,830 100% -
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Pravin R. Navandar (Liquidator)
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